OFFICE OF PRINCIPAL DISTRICT & SESSION

KARKARDOOMA COURTS, DELHI
ORDER

The following postings and transters are made with immediate effect:-

S JUDGE, (NORTH-EAST)

S. No. Name of the official From To
1 Mohd. Arif Personal Assistant in the C
. ourt of
Personal Assistant Sh. Manoj Kumar, AS).OL. Newh. 'Perso Assistant in the court of
EC No0.4237178 District Karkardoor. J-01, North-East\Sh-Rupinder Singh Dhiman, MM-
. ardooma Courts, Delhi. 01, North-East District
Karkardooma courts, Delhi.
2 Sh. Deepak Verma Sr. Personal Assistant in the Office P i i
e ool,|Sr. Personal Assistant in the
S/o Sh. Maya Ram Verma North_-East District, Karkardooma|Court of  Sh, Manoj Kumar, ASJ-
Courts, Delhi 01, North-East District,
Karkardooma Courts, Delhi.
3 Ms. Asha Rarl\i. Personal Assistant in the Court of Ms. Personal Assistant in the Court of
Personal Assistant Vijaysharee Rathore, MM (Mahila|Sh. Nitish Kumar Sharma, MM-
EC N0.27058693 court), Karkardooma courts, Delhi. 03, North-East District
Karkardooma Courts, Delhi.
4 Sh. Yashd_gv Personal Assista_nt in the Office Pool,|Personal Assistant in the Court of
S/o Sh.Tajinder Sharma [North-East _ District, Karkardooma|Ms. Vijaysharee Rathore, MM
Courts, Delhi. (Mahila  court), North East
District, Karkardooma courts,
o Delhi.
5 Sh. Maanas Jojoria, Sr. Personal Assistant in the Office Pool,|Sr. Personal Assistant in the
Sr. Personal Assistant North-East District, Karkardooma | Court of Ms. Mona Tardi Kerketta,
Courts, Delhi ADJ-01, North-East  District,
Karkardooma Couftts, Delhi.
6 Ms. Renu Kumari, Personal Assistant in the Court of Sh.|Personal Assistant in the Office
Personal Assistant Santosh Kumar Singh, ACMM, North-|Pool, North-East District,
EC N0.16252266 East District Karkardooma Courts, | Karkardooma Courts, Delhi
Delhi.
7 Sh. Shehroz Alam Sr. Personal Assistant in the Office Pool, |Sr. Personal Assistant in the
S/o Sh. Sanafil Hasan North-East District, Karkardooma|Court of Sh. Santosh Kumar
Courts, Delhi. Singh, ACMM, North-East District
Karkardooma Courts, Delhi.
8 Ms. Shipra Narang Personal Assistant in the Office Pool|Personal Assistant in the court of
PA North-East District Karkardooma Courts, |[Ms. Nidhi Bala, MM (NI Act),
‘ Delhi. Digital Court, North-East District
\ Karkardooma courts, Delhi.
19 Ms. Ankita Rai, Personal Assistant in the Office Pool|Personal Assistant in the court of
"\ PA North-East District Karkardooma Courts, |[Ms. Vijayshree Rathore, MM
| Delhi. (Mahila Court), North-East
l District Karkardooma Courts,
Delhi.
|
10 Sh. Akshay Kumar [Personal Assistant in the Office Pool Personal_Assistapt in the court of
‘ Gautam, North-East District Karkardooma Courts, [Ms. Babita Puniya, SC), North-
| PA Delhi. East District Karkardooma
: Courts, Delhi.
13 Sh. Gaurav Upadhyay, Personal Assistant in the Office Pool|Personal Ass.istant in the court of
PA North-East District Karkardooma Courts, |Ms.  Pragati, ACJ., North-East
Delhi. District Karkardooma Courts,
| Delhi.
12 Sh. Rakesh Kumar Personal Assistant in the District Judge |Personal Assistant in the court
| PA Commercial court (Vacant) North-East|of Sh. Pawan Kumar Matto, Spl.
DislLrict karkardooma courls, Delhi. Judge (NDPS), North-East VDIS[FIC{
Karkardooma courts, Delhi.
13 Ms. Rajini Dimari Personal Assistant in the Court of  Sh. [Personal Assistant in the Office
PA Shirish Kumar Aggarwal, CMM North-|Pool, North-East District
East District karkardooma Courts, Delhi. | karkardoama courts, Delhi.
14 Sh. Sonu Rastogi, Personal Assistant in the Office Pool, Persona!Assistant in the Court of
PA North-East District, karkardooma|Sh. Shirish Kumar Agggrwpl.
Courts, Delhi. CMM,North-East District
karkardooma Courts, Delhi.
Note:- Non-compliance of the transfer order or immediately proceeding on leave shall be

considered deliberate insubordination and disciplinary action shall be taken agains{

them as per rules
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AMESH KUMAR-)
Principal District & Sessions Judge
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North-East District,

Karkardooma

Courts, Delhi.
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Copy forwarded for information and necessary action to:-

1. Ld. Principal District & Sessions Judge (HQs), Delhi.

2 The Administrative Officer (Judl.), Admn.-| Olo District & Sessions Judge (HQ), Delhi.
3. The Accounts Officer, North-East District, Karkardooma Courts, Delhi.
4. The Officers/officials concerned.

5. Dealing Officials, Personal File/Leave/ACR Cell.
\/G/The Website Committee, Tis Hmﬁ Courts/Karkardooma Courts, Delhi through LAYERS.
7. R&I Branch North-East District Karkardooma Courts, Delhi for upload the same.
8. PROJ/APRO, KKD Courts, Delhi. :
9. Dealing Official, LAYERS, Tis Hazari, Courts Delhi.

10. PS to the undersigned.
% CCc.af’__‘ [
rincipal District & Sessions Judg} [
North-East District, /

Karkardooma Courts, Delhi.



